
Central Administrative Tribuna;
Principal Bench; New Delhi

O.A:. No, 1922/92

New Delhi this the 8th day of December i997

Hon'ble Shri K, Muthukumar, iviember (A)
Ron ' ble Or, A. Vedavalli. Member' (J)

Shri Jagat Singh
S/o Shi'i A jab Singh
R/o Vill, Data Khurd
P,0, Data Khurd

Distt. Aligarh (U.FS)

(By Advocate; None)

Ver 3us

1 „ De 1 li i Adm i n i s t. r a t i o n t h r o u g h ;
(j h i &f b &c r 81a r y.
Old Secretariate,

New Delhi.

2. Commissioner of F'olice,

Police Hqrs, Delhi Police.
I. F', c 3ta t£v, New De 1 h i

(By Advocate; Shri Amresit Mathur )

. A p p 11 c a n c

ir e s p o n d e n t

ORDER (Oral)

By Hgo.)lble Shri K., Mutlimkumar Meimber (A).

On the last date we noted that none appeared for

the app1loant,nee the applicant was appearing earlier in

person, fj-esh nctioe was sent to him. Registry has rioted that

notice has been sent and received back with the remarks triat

the address is not correct. No-one appears for' the applicant

today. In view of tliis the application is dismissed for

d e f a.u 11 a n d n o n p r o s e c u t i o i-i.

( Di , A. VedcfVall, i )

'Member (J)

c c,

( K, Mutht,^kUl^lar

Member (A)


